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Government. But the way the person has spoken, it is a gross interference and
an act of intimidation to the Government of India. It infringes upon our
sovereignity. Therefore, Sir, I associate with the hon. Member.

SHRI MD. SALIM (West Bengal): Sir, I associate with the hon.
Member.

MR. CHAIRMAN: That's all right. Now, next special mention. Shri
Gurudas Das Gupta.

Need to Take Effective Measures to Stop Decline of
Vishwa Bharati Central University

SHRI GURUDAS DAS GUPTA (West Bengal): Thank you, Mr.
Chairman, Sir, for allowing me to raise this Special Mention. Sir, I would like
to say that Vishwa Bharati, a Central University of the Government of India,
situated in Bholpur, Shantiniketan, dedicated to the sacred memory of of Dr.
Rabindra Nath Tagore, seems to be in a process of decline. It has, instead of
remaining as a Central University - just like any other Central University -
almost become a local university because of certain corroding problems.
Students from other parts of the country do not opt for admission to this
University. There is a serious erosion of academic atmosphere. There is almost
a breakdown of administration. Key posts in the University are lying vacant.
Only ad hoc appointments are being made. Generally, the Council does not
meet. The emergency powers of the Vice-Chancellor, which used to be rarely
invoked during the earlier period, are now being persistently invoked. The
person who is the head of the Administration is acting through remote control,
keeping himself away from the place of his work. Sir, the copyright of Vishwa
Bharati to Tagore's works had expired a few years back that time, Shri
Narasimha Raoji was the Prime Minister. Many Members of Parliament from
West Bengal, irrespective of political colour, had prevailed upon the then
Government to extend the copyright to Vishwa Bharati for a decade, on the
specific assurance that the Vishwa Bharati University will seek to bring out a
translated version of Tagore's works in different languages. Sir, I am sorry to
say that nothing has been done in this regard. Some of the leading citizens of
West Bengal, belonging to different categories of life, had collectively written
a letter to the visitor of the University, Rashtrapatiji, and they have also
addressed a letter to Dr. Murli Manohar Joshiji.

The leading persons who have sought to seek the intervention of the
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Government include Smt. Mahasweta Devi, a leading writer, Shri K.G.
Subramanyam, a well known person, Shri Supriyo Tagore, Shri Somnath
Here, a leading sculpture and Shri Amlan Dutta, a former Vice-Chancellor.
There are many other names. They have sent a copy of this letter to me and
also to Comrade Somnath Chatterjee, Ms. Mamata Banerjee and Shri Tapan
Sikdar. 1 would like to quote a very small part of the letter. It says , "The
university has a big body of gardening staff, but its gardens are some of the
worst kept in any educational campus. It has a huge battery of watch and
ward staff, but they are unable to stop the theft of the university property and
the misuse of its precincts and vandalisation by anti-socials. It has a big
Maintenance Department that lets its valuable (and historical important)
buildings go to seed and is unable to prevent damage to its art treasurers."

The Government of West Bengal had placed an order for a number
of replicas of sculptures of leading artists who had been working in the
Vishwa Bharati University. Money had been sent by the Government of West
Bengal but the work has not been done. The money has been diverted for
some other purpose. This is not all. The important point is, the academic
career has reached the lowest bottom. An important professor had been made
to resign. There had been an occasion when in a particular examination
students were given 99 per cent marks. I am told that teaching there has been
affected very seriously. Vandalism is going on. Students have their own
complaints. Hostels are not properly equipped. The Government of India is
spending quite a large sum on this university. I am raising this issue not to
malign the great university dedicated to the memory of Tagore. I am raising
this issue because I think that time has come when immediate steps need to be
taken by the Government of India in consultation with the State Government
to bring it back to health. Otherwise, it will be a colossal loss to India and to
our academic life and we shall be, in a way, maligning the memory of the
great Tagore. It is the responsibility of the Government of India to protect this
university. I suggest that an immediate inquiry should be conducted. There
can be a Parliamentary Committee or it can be left to the Government to take
steps in consultation with the Government of West Bengal. I would like to
add a few more words. The persons who have collectively written to the
Visitor and to the Minister of Human Resource Development, have not given
the full truth. There are still more things. Sir, I don't want to take much time
of the House. I only say that this is a national humiliation. This is a national
dishonour. This is a national calamity. This university must be protected.
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This university must be made to run as a real Central university and as an
epitome of training of culture to people who are having an aptitude for
culture. This is a great cultural institution. 1 beg that the House may kindly
take note of the serious situation and ask the Government to take immediate
remedial steps. Thank you.

SHRIMATI CHANDRA KALA PANDEY (West Bengal): Sir, I
associate myself with this Special Mention.

3} AEwIe WM (e ddt): IR, H Ua e &1 99 amuw
S | [RET SRS S A 39 ardl # w9 iR A a8 11921
TSI SIgR ol Sl R-Efe off, IR FR A TR S, S RenFar 4,
FEHIT & IR A, TAR I S S RERTY 8, S 9] § L, R fava &y
JTHT AT TS o fofQ fee AR Bl F=1a1 AT | 3ATST 519 &9 f49a WRell Bl
I PR T B | TAITATSOI Bl 91d B I8 &, 37T | 80 ATl Ugel fed WIRel
DI FARIT AT 3R 50 AT U8l s ARPIR - AU IS ERIBR FHHDR I

b1 faea faemer g9 |

TR, 37 W P &7 gl g8t W T A, 377 SRR I8 M-S
IEd B, AR AeMied Ul S 39 fafsier 2, sar qd mam #3396
3rar 8 | YS! 9 519 g8 Mg 9, S SEgeR W RIS 377g off 3R 984
Tl MUdT o # At 31g oft it fp g&f ux =181 B anfey oft | g9y a'f wR S
FUETST & S ¢ foar S 387 2 1 AR g8l W) S I -IRET s g,
T el & W G- WG 7Te] 81 8T ¥ | Ya=I i Fel 91 4 el had el
TSI YET & | SHRT Sl 71 AT AT § a8 N S A, T8l 391 SHhT ol
BYAT-UAT & AT SHBT Sl IG-IGTE &, TEHTA & T SHDT ol [T Hg R & 98 7
BIM % BRI EH 39! 39 ERIER DI W AR & |

TR, AT EF MU I8 o1l o U fh AR e &l TR A
TRBR BT IE HBT ST b LT & b AT , el BTH B aTel Al Sil 339 B
P AP T W W Thd & AR WRHY & ol {499 YR B S fILwdm &
D! WIS B, S W BCHR Sl B &I Y& & , I§ 78] 891 A18T | 3y
g8l M AcHce iR Urgde drerst &l St ReFA1soeE <=1, w8l 9 Wifthe St
Y8 ST , I8 THRT 984 Told W2l ST R8T 8 | H qHeId g [P I8 97 1

* Transliteration of the Speech in Persian Script is available in the Hindi version of
the Debate.
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AT TE 8, TART I dTell Feearea! # H gaR) Wi e 38 ok &9
fea Sl & < Fd $8d o1y fawg AR i1 RT=1 @1 S/l & | gaTS |

SHRI PRANAB MUKHERJEE (West Bengal): Sir, while
associating myself with what Mr. Gurudas Das Gupta has said, I would just
like to add that in 1971, when we had a comprehensive amendment of the
Vishwa Bharati Act, this very House had suggested that the Government of
India should protect the heritage which has been created by Rabindranath
through this unique university, which is just not like any other ordinary
university, that it will just impart lessons, but which would reflect the culture
and heritage of this country and would also link it with the outside world. In
those days, in early 20's, scholars from different parts of the world were
brought into Shantiniketan, and studies on China and various other matters
were introduced therein. Sir, the Central Government has the responsibility
because this is not only a Central University, but it is also one of the
universities where the highest per capita expenditure from the exchequer of
the Government of India takes place. Therefore, my most respectful
submission to the Government, through you, Sir, would be that instead of just
looking it from the normal, routine, bureaucratic angle, this matter should be
dealt with sensitivity. The Leader of the House is also present here. The
Government of India has the responsibility. They should apply their mind
with the whole objective of restoration of the past glory of Vishwa Bharati.
Thank you, Sir.

DR. RAJA RAMANNA (Nominated): Mr. Chairman, Sir, I would
like to bring to your kind attention that when Shri Rajiv Gandhi was Prime
Minister, a series of meetings were held concerning the future path that the
Vishwa Bharati should take. And, I recall the discussion with Guru Dev when
he started the University. He had a different idea of the University than what
exist as Central Universities or such other universities now. When this was
brought to his attention, he said, "If you want to maintain the very unique
character of that place, it should not be just the one that follows university
rules and regulations as published by the UGC and things like that." This
University had a speciality for arts, for very specialised arts, for languages
and things like that. People from all parts of the world came to make it a
great institution, a world institution. But when this was mentioned, the people
from the University said, "No, no, we want it like any other university
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because we want our children to join the university, pass examinations and do the
usual things which all other universities are doing."

I have seen that its deterioration is not something which has happened
just now but it has been going on for quite sometime. You cannot -change it any
further unless you take a revolutionary decision that it is to be a very different kind
of educational system. Really, it was in the mind of Rabindra Nath Tagore. But
I do not know whether the Parliamentary group or anybody can change it. But
the idea of a third rate university has got embedded there. 1 do not know why
we will get away from it. However, to take a positive view, I think I agree with
Mr. Gurudas Das Gupta that some Committee should be formed before it really,
completely goes to pieces.

SHRI SHANKAR ROY CHOWDHURY (West Bengal): 1 associate

myself with the sentiments expressed by my hon. Colleague, Shri Gurudas
Das Gupta.

3t SR fIsT (STR U9 ): § S8 o7 B STAIRIUE SRATE |
37} |1 BT BIRMH (STR T ): TR, B 99 ol JAINTYC BRA 2 |

DR. L. M. SINGHVI (Rajasthan): I express my deepest concern on
the issues which have been raised by the hon. Member, Shri Gurudas Das Gupta.
Sir, it is important for the country to remember that it is a great place for
pilgrimage, education, culture of India. We have a special responsibility. I think,
Sir, I would like to associate myself specially with the suggestion for . a
Parliamentary Committee or some other mechanism or a comprehensive look
into the problems of Shanti Niketan. Sir, associated with this there, is another
important place with which Gurudev Tagore was closely associated. It is called
Tagore Hill in Ranchi and the state of neglect which it has been subjected to is a
matter of great distress and concern. I think these places of national heritage
ought to receive greater attention, more ardent attention. With these words, I
would like to associate myself with the issues raised by Shri Gurudas Das
Gupta.

SHRI GURUDAS DAS GUPTA: Will the Leader of the House kindly
respond?

THE LEADER OF THE HOUSE AND MINISTER OF
EXTERNAL AFFAIRS (SHRI JASWANT SINGH): I have no difficulty at
all in responding to the sentiments expressed by various hon. Members of the
House. The Government fully shares its concern. It is without doubt a
national heritage. Government is aware of the decline that is taking place in
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Vishwa Bharati and the sentiments of the House will definitely be
communicated to the Minister of Human Resource Development. I can assure
the Members that concrete and specific steps in this regard will be initiated at
the earliest possible time.
Migration of Riyang Tribals From Mizoram to Tripura, Due
to Atrocities Being committed on Them

Y SR Rig d@Ed (ISRAT) : ALY AEIGy, § I THT 28 FEH
UES 39 WeT H TP AW & AN AT AT 3R (G 79 {5 § 7=f 9 oo =
IR ST &1 § Al A 39 fA9Y Seoid & H1eg¥ A qa BT &1 U FHT Bl
3R AT PHRAT TS § AR § STR6) ATE 6 a1 iR fquer S iefiRar
9 914 R @R &Y 3R ¥ ¥ I8 I 384 & oy a8 8 6 a1 arel
FHI H S 9 S H BB 3N W& ¥, SAH AR AT 997 BN | 3o W
It BT 99T I8 © | 78iey, H fUsd A1 gy &1 o1 | 59 94 g9
ITRBR I S fIgeryor 31am 8, S ey ASIRE 59 297 &1 Jdifte drerdr
ITET T2 EIT a1 & | FASIRA 3 I8 aTel ST U4 B9R 9 31fere Rt
ST & AR qTge &3 & AN 981 X84 © | 931 qad Bl Grad bR gY
ST WS 3R YISl © 6 HSIRA & 9 AR Bl 9@ PRSP IS9P 8RB
B P 918 IAD] g8i Tl a1 T | g8 F T & R ITD! RART
I8 g1 b 371 a8 9 Fhaas BIYRT & siex IRumedi & Wy 4 IE1e1 U I8T
2 | ST g8 R 6 A 31eh $ g X8 & | H F8T SIHR AT § | SR Bl
|1 H 98 AT 981 W8 W8 ¢ | RAfa I 9+ g8 B o S9o i & fo e |
RICT YA el & | SHBT Y BIRYT & | ey ARBR G681 IR PO ABTIA 9ol
B 2 | FIRT WRBR 7 (9 AfABIRAT 1 81 W RN § TRy H A
A& BT €T SATTY DT BRAT ATEd1 § il ATST g8f IR 41907 ol R B
A 2, TP US| Bl SIS WIHR , U<I WIHR YT YT W1 TS &l 2 | I8 RAfy
T R GS BRI 2 |

TEIGY, 395! RARY WR1E Fi g3 ? IT51 981 ¥ R a1 ge1?
gD U B BRI & o T2 A1l 7 39 <9 &l BIs AiRapicrads T T8l a1 |
st AT g9 18, @R iy g9 75, faew AT 99 71 | 3R v |ret |
Hiepicres e W1 a7 S A1 377 <27 A il yaioR &3 § sermadral acd T
Bl ¥ 2 3R o Ive 9 <21 A dhel & oY $© [ JATdre SSIRE © , 8
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